IN THE CENTRAL ADMINISTRATIVE TRIBUNAL - - S
PRINCIPAL BEMNCH: NEW DELHKI

04 No.166/88 | Date of decﬁsiqn: 26.5.93.
Shri Padam Singh .. Chief Secrestary, Delhi Admn., _
CORAM:

Hon'ble Member (&) Mr. B.N.Dhoundiyal
Hon"ble Member (J) Mr. C.J. Roy. P,
For the applicant vo - Mone S el Ema L Tl
For the respondents .. . None

JUDGEMENT (ORAL)
Ao - thh’ o shplceanl

This is an old case of 1888 and is ApésfedA

peremptorily for final hearing from among the first 10

cases, We find that niether the applicant nor his

“# counsel iz showing keen interest to prosecute the case

e further.  Therefore this case fis dismissed for
/ -

default.
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